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FT.3T. 1500(37).— FeslT TLHT, T Tt Aferf=aw, 1956 (1956 FT 48) #t &< 3 F @S (F)
ZIRT & QTRAT T AN H2d g0, 1= &f 7T sqgHt 7 77 fAfHfes wg asmmr @31 No Yet to be
Assigned 0 T & 10.25 T (TReeft-smaae-Fe taayaa (DAK/NE-5) & fa=ae UER-Il) & &
qGUE % Hael H Ih WAL TSN & FHIT (FATETHR / B o HT I, M), AT, TTG ST T
o S AT F AT FerT TR o FcdT T ITAT FXA o [o1T TH ATELAAT o TIoTa= T Tawrere o
TG | FeOH IR 6 & H AT FHdl gl

AT
AT | faet I-sraae-FexT TaFyad (DAK/NE-5) &1 fasare UER-I T T (AT ofsiq) (T8

TS 74T No Yet to be Assigned)

EATEd qEH gaw T B T BT ATH T FT AH
geqr | Wity e 4  FHAH 6 7
1 2 3 5
1 [Feraser ) mie femr | ase TEGTTE 1 e as (17)
afeepTdy, | TeET
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Newly 3 @ (19)
GREX:] 5 |smEtaT &= (29)
10.25 T 6 [a¥TEr (40)

7 |[@mEiar (33)

8 &Y (32)

9 |[THET (34)

10 [sTE=T=T (35)

11 [7=2maw (31)

[T. &. PIU/NES/01/01( E-Comp.-267054)]
g rHiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 23rd March, 2026

S.0. 1500(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land from Km. 0 to
Km. 10.25 of the (NH no. no yet to be assigned) (Extension of Delhi-Amritsar -Katra Expressway (DAK/NE-5) till
UER-II ) for building (widening / Six-laning, etc.), maintenance, management and operation in the State of HARYANA

SCHEDULE

Land acquisition on Extension of Delhi-Amritsar -Katra Expressway (DAK/NE-5) till UER-
IT in Haryana (NH no. no yet to be assigned)

SI. No. | CALA | Stretch State District Taluk/Mandal Name of the Village
1 2 3 4 5 6 7
1 District Newly HARYANA JHAJJAR Bahadurgarh 1 |Jasaur Kheri (17)
Revenue | Proposed .
Officer, | KM 0 TO 2 |Kheri Jasaur (18)
Jhajjar |KM 10.25 3 |Nilothi (19)
4 |Kulasi(30)
5 |Asaudha Sewan (29)
6 |Barahi (40)
7 |Kanonda (33)
8 Khairpur (32)
9 |Mukandpur (34)

10 | Bamnoli (35)
11 |Ladrawan (31)

[F. No. PTU/NE5/01/01( E-Comp.-267054)]
SHAIKH AMINKHAN, Director
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